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Courts, Delhi, during Summer Vacation-2026 to perform duties related to the verification of
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OFFICE QF THE PRINCIPAL DISTRICT & SESSIONS JUDGE EIHQS), DELHI

The following officials are hereby deputed to the Digitization Cell (Central), Tis Hazari

OFFICE ORDER

digitized records, as per the batches mentioned below:

PERIOD OF DETENTION : 15.06.2026 TO 22.06.2026

Code yi
SI. N
No.

ame Employee Place of Posting Mobile No.

1 Sh. lnderjeet Kumar 23135260
Khatri, Civil Judge 06 (Central) Tis
Hazari Courts, Delhi

9999511909

2 Sh. ArunzKumar 75220701 JAlReader in the court of Ms Shreya
Arora Mehta, ASJ (SFTC)-02,

l SJAlReader in the court of Sh. Sunil

Central) Tis Hazari Courts Delhi

8826226998

3 Sh. Madan Mohan
Upadhyay

61831103
*( iii 7 I I

JA/Reader in the court of Ms. Sonam
Gupta, ASJ (FTSC) (POCSO)-01
(Central),Tis Hazari Courts, Delhi

9810571047

4 Sh. Anil Yadav 53298481 JAl3Reader in the court of Sh. Rajesh
Kumar Goel, DJ (Commercial Court)-
02 (Central),Tis Hazari Courts, Delhi

I 7982542714

I 5 Sh. Sure9hzCharid* 323069358 JA/3Read9rin mé court of Sh. Pankaj
Arora, DJ-16 (Central),Tis Hazari
Courts. Delhi y jg

971 1709758

6 Sh. Brijesh Andani 7 799914007 SJAlReader in the court of Sh.
Rakesh Pandit, District Judge
(Commercial)-13, (Central),Tis
Hazari Courts, Delhi

9711437317

, 7 Sh. Amit Kumar
Sharma

79991199 S3AlReader in the court of Sh.
Prayank Nayak, ASJ-01 (POCSO &
CPCR Act), (Central),Tis Hazari
Courts, Delhi

9818472098

8 Ms. Manju Gandhi 36017245 .lAlReader in the court of Ms. Shagun
Sharma, District Judge-12,
(Central),Tis Hazari Courts, Delhi

9555101272

9 Sh. Ashwani Kumar 70999225 JAiReader in the court of Sh. Akshay
Prakash, Civil Judge-04,
(Central),Tis Hazari Courts, Delhi

9958702671

10. Sh. Radhey Shyam 97320381 iW%£mmmmM&%9mm
Aggarwal, ACJ cum ARC,
(Central),Tis Hazari Courts, Delhi

9968544822

11. Ms. Sangeeta Arora 53864905 SJA in Copying Agency (Central),Tis
Hazari Courts, Delhi

9013495542

12. Ms. Jyoti Narang 1 2594490 JA in VWDC (Central),Tis Hazari
Courts, Delhi

9868700996
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Bishihiajeet 53876320 JA in Accounts Branch (Central),Tis 9711127252

14. sh. Vijay Verma 7 59947907 JA in Accounts Branch (Central),Tis 9911179479

15. sh. Vikas it 779992999 JA in Judicial Branch (Central),Tis 7927995072

19. Sh. "1; 7 7 7
Mehto Hazari Courts, Delhi _ _

f HazariCo_ui1s,Dell"ii i W 7

Hazari Courts, Delhi i _

SI.
No.

Name

PERIOD OF DETENTION I 23.06.2026 TO 30.06.2026

I—Empl0yee'
Code

Place of Posting Mobile No.

1. Sh. Chand Singh 715999419 JA/Reader in the court of Sh. Sachin
Sood, DistrictJudge-01, (Central),Tis 1
Hazari Courts, Delhi

991 1382075

2..
Sh. Suresh Kumar Hz 377025468“ F SJAlReader in the court of Sh.

Devanshu Sajlan, CCJ cum ARC
(Central),Tis Hazari Courts, Delhi

9810178340

3. Ms.
Wadhwa

Vandana 28745567

4.

5. Ms. Manju Nanda 7 75179559 '1

*9. Sh. Surender I 91271340

sh. KamalKishore 99449425 7

SJAIReader in the 05111 of Sh. Anil
Kumar Paswan, DJ-15 (Central),Tis
HazariCoui1s, Delhi

999998201 1

JAiReerier7iH the Tcourt of Sh.
Virender Kumar Kharta, ASJ (FTC)-
02, (Central),Tis Hazari Courts, Delhi ,

8384083650

JAlRTeader in the court of Ms.‘
Priyanka Bhagat, ASJ (SC - RC),
(Central),Tis Hazari Courts, Delhi

9213904151

JAlReader in the court of Ms.
Mahima Rat Singh, District Judge-02 I
(DDA), (Central),Tis Hazari Courts,
Delhi

971 1334348

7. 711/ie. Haivinder Kaur 50999444

8. Ms. I

9. 7 Sh. Nitin Kaushik 19500904" 514/Reerierihihe courtofSh.Rakesh”

SJA/Reader in IIISCOUTI of Sh. Milan ’
Goel, Civil Judge-08, (Central),Tis
Hazari Courts, Delhi

9990002092

Meenakshi 99959999 Thiseeder in the eeiirt of sh. Anil
Kfltaria lKumar Sisodia, District Judge

(Commercial)-04, (Central),Tis
Hazari Courts, Delhi

9873370994

Kumar-IV, ASJ (Electricity Court-01),
(Central),Tis Hazari Courts, Delhi ,

9991959252

10. sh. Chander Mohan 45051959 —“_SJAlReader irrihe court of Sh?
Abhishek Goyal, ASJ-03,
(Central) Tis Hazari Courts, Delhi ,

9871 194395

11.
4, 9

Sh. Sanjeev Vats 10157601 I JA/Reader in the court of Sh. Rakesh

I (Central),Tis Hazari Courts, Delhi (W . 2 Y
Kumar Sharma, District Judge-08,

9868233619

12. sh. Rajesh Peter 14209299 SJAIReacEr in the court or Sh.
Kujur Himanshu Sehloth, Civil Judge-02

_ (Central),Tis Hazari Courts, Delhi

8130375204

13. ( Ms. Neelam Desai 99494799 1' §iA in e-Sewa aisiivirihe Kendra
W J‘ (Central),T(is Hazgri Courts, Delhi

9891 162635
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14. Sh. Yashvir Kapil 9595999 ‘ .14 in Computer Branch (Central),Tis’z9999851341 it
15. sh. Sanjeev Kumar 99599242 IJA in Computer Branch (Central),Tis 19971129949"

H i Hazari Courts, Delhi

****W Hazari Courts, Delhi g pi i My

Note:
(1) Necessary training shall be imparted to the deployed oiiicials on 11.06.2026 and 12.06.2026 for which

the schedule will be provided later by the Digitization Cell, Tis Hazari Courts.
(ii) Requests for cancellation ot, or exemption from, performing duty on any grounds shall not be

entertained, except in cases of extreme emergency.
(iii) Non-compliance of the aforesaid directions shall be considered deliberate insubordination and

disciplinary action shall be initiated against the erring offlcials without any further notice.

ilI4U,c4r,i4_9t /cf,
(Anju Bajaj Chandna)

Principal District & Sessions Judge (HQs)
bl 8 lam R Tisl’-lazari Courts, Delhi

’“ - 3 I3 1 JUNNo. 5.97 (30-Il)IP&TIAdmn.lt(HQs)I2026I Dated, Delhi the 1 2025 _
-_----,----1-.-------------------1---------...._..........-----.m---------.. _. _ ._ ..-----I... .. .. .. ._ ____-..-----__-.-..-.. .. .-_- I-9I---------

Eorwardedjor information and necessary action to:

-~lO‘>U'i-l>_CiO[\J—\

The Chairman (IT & Digitization), Delhi District Courts.
The Officers/Officers-in-Charge concerned, Central, THC, Delhi
PS to the undersigned.
The A.O.(J)/Branch-in-Charge, Digitization Cell, Tis Hazari Courts, Delhi
LAYERS Seat, Central, THC - for uptoading the order on Layers.
Website Committee - for uploading the ordei'\go»we/bsite.
Officials concerned, for necessary compliance.

ttbttA.4~<~@1/‘§/
Principal District & Sessions Judge (HQs)

Tis Hazari Courts, Delhi


